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 3)  ()  A  copy  of  the  Annual  Report

 (Hind!  and  English  Versions) of
 the  manne  Products  Exports
 Development  AutorSity,  Kochi,
 for  the  years  ‘1991-92  under
 subsection  (3)  of  section  22  of
 the  Manne  Products  Export
 Development  Authority  Act,
 1972

 (1)  Acopy  ofthe  Annual  Accounts
 (Hindi  and  English  versions)  of
 the  Mariné  Products  Export
 Development  Authonty,  Kochi
 forthe  year  1991-92,together
 with  Audit  Report  thereon

 (att)  acopy  ofthe  Review  (Hindi  and
 English  verions) by  the  govem-
 menton  the  working  of  the  Ma-
 rine  products  Export  Develop-
 ment  Authority,  Kochi,  forthe
 year  1991-92

 (4)  AStatement  (Hindi  and  English
 versions)  showing  reasons  for
 delay inlayingthe papers  men-
 ttoned  at  (3)  above  [Place  tn
 library  See  No  LT-3867/93]

 Demands  for  Grants  of  the  Ministry of
 Labour  for  93-94  and  Financial  Eatimates
 and  performance  Budget of  the  Employ-

 ees  State  Insturane  Corporation  for  1993-
 -

 THE  DEPUTY  MINISTERIN  THEMINIS-
 TRY  OF  HEALTH  AND  FAMILY  WELFAR
 (SHRIPABAN  SINGH  GHATOWAR)  Onbe-
 halfof  ShnP.A  Sangma

 tbegtolay  onthe  Table

 (1)  Acopy  ofthe  Detailed  Demand  for  Grants
 (Hindi  and  English  versions)  of  the  Minis-
 try  of  Labour forthe  year  1993-94  (Placein
 library  See  No  LT-3868/93}

 (2)  A  copy  of  the  Financial  Estimates  and
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 Performance  Budget  forthe year  1993-94
 (Hind:  and  English  versions)  of  the  फ-
 ployees’  State  Insurance  Corporation  un-
 der  section  36  of  the  Employees’  State
 Insurance  Act  106  [Placeiniibrary  See
 No  LT-38

 Demands  for  Grants  of  the  Ministry ०
 surface  Transport  for  -34  and  Notifi-
 cation  under  Major  Port  Tust  Act,  1963

 THE  MINISTER  OF  STATE  IN  THE  MIN-
 ISTRY  OF  SURFACE  TRASNPORT  (SHRI
 JAGDISH  TYTLER)

 tbegto  lay  onthe  Tablie-

 (1)  Acopy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Minis-
 try  of  Surface  Transport  for  the  year  1993-
 94  [Placeinlibrary  See  No  LT-3870/93}

 (2)  Acopy  of  each of  the  following  Notifications
 (Hindi  and  English  versions)  under  sub-
 section  (4)  of  section  124 of  the  Major  Port
 Trust  Act,  1963

 (1)  GSR  _  821  16  published  in
 Gazette of  India  datedthe  21st
 October,  1992  approving  the
 New  Mangalore  Port  Employ-
 ees  (Temporary  Service)  Sec-
 ond  Amendment  Regulations,
 13

 (प  GSR  849  (६)  Published  in
 Gazette  of  India  dated  the  4th
 November,  1992  approvingthe
 paradip  Port  Employees  (Re-
 cruitment,  Seniority  and  Pro-
 motion)  Third  amendment
 Regulations,  1992

 (mu)  GSR_  872  (६)  published  in
 Gazatte  of  India  dated  the  16th
 November,  1992.  approvingthe
 Mormugao  Port  Employee
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 [Sh.  Jagdish  Tytler]

 (Children’s  Education  Alow-  हि
 ance  )  third  amendment  Rela-
 tions,  1992.

 G.S.R.  883  (६)  published  in
 Gazette of  India  dated  ४  23rd
 November, 1a  approvingthe
 New  Mangalore  Port  Trust

 Employees  (welfare  Fund)  Sec-
 ०  Amendment  Regulations,
 1992.

 (v)  G.S.R.  899  (६)  published  in
 Gazette of  India  dated  the  27th
 November,  1992  approvingthe
 Mormugao  Port  Employees’
 (Acceptance  of  Employment
 After  Retirement)  (First  Amend-
 ment)  Regulations,  1992.

 G.S.R:  940  (६)  published  in

 Gazette ०  Indiadatedthe  22nd
 December, 193  approvingthe
 Cochin  Port  Trust  Employees’
 (Contributory  Outdoor  and  In-
 door  Medical  Benefits  after

 Retirement)  Amendment  Regu-
 lations,  1992.

 (vi)

 [Placedin  Library,  SeeNo. ।
 3871/93}

 (3)  Acopy of  the  Ministry of  Surface  Transport
 (Transport  Wing  )  Senior  Analyst  (Work
 Study)  Recruitmerit  (Amendment)  Rules,
 1993  (Hindi  and  English  versions)  pub-
 lished  in  Notification  No.  G.S.R.  33  (E)in
 Gazette  of  India  dated  the  26th  March,
 1993,  issued  under  provisoto  article  309 of of
 the  Constitution  {Placedin  Library,  SeeNo
 LT-3872/93}

 4  opyofthe  CentralMoto:  Vehicles  (Amend-
 ment)  Rules,  993(  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.  G.S.R.
 338.0  (E)  in  Gazette  of  India  dated  the  26th
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 March,  1993  under  sub-section (4)  of  sec-
 -2  12  of  the  Motor  Vehicles  Act,  1988.
 [Placedin  Library  See  No.  “r  -3873/93]

 Annual  Report  and  Review on  the  working
 of  the  Export  Promotion  Council  for

 Handicrafts,  New  Delhi  for  1991.0  -92  etc.

 THE  MINISTER  OF  STATE  OF  THE  MIN-
 ISTRY  OF  SURFACE  TRANSPORT  (SHRI
 JAGDISH  TYTLER):  On  behalf  of  Shri

 (2)

 -G.VENKAT  Swami)

 ibegtolay ०  the  Table-

 (ii)

 (ii)

 (iii)

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Export  Promotion  Council.
 for  Handicrafts,  New  Delhi,  for
 the  year  1991-92,  along  with

 Audited  Accounts.

 Acopy ०  he  Review  (Hindiand
 English  versions)  by  the  Gov-  ,
 emment  onthe  working  of  the
 Export  Promotion  Council  for
 Handicrafts,  New  Delhi,  forthe
 years  1991-92.

 {[Placedin  Library.  SeeNo.  -
 3874/93]

 Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)  of

 the  Central  Silk  Board,
 Banglaore,  forthe  year  1991-
 1992

 copy of  the  Annual  Accounts
 Hindiand  English  versions)  of

 the  Central  Silk  Board,
 ore.  for  7e  year  1991-92

 2the:  with  Audit  Report
 on  under  sub-section  (4)

 of  >eCentral  Silk
 8  ae.  1948
 Acooyu  (Hindi  and
 English  versions)  by  the  Gov-


